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allO receive co-operation trom the 
public to do away witb thl. evll. Be-
cause, in spite of the Act, In spite of 
the apecial funds we still lind tbe 
condition continues to be deplorable. 
Regarding scavengers and sweepers, 
Government are aware 01 this evil 01 
carrying nightsoil as headload. The 
Malkani Committee report refers to 
this. We are providing lunds lor 

halring wheel-barrows to carry lIight-
!!oil. 

SIIrI A. p. Sharma: The hon. Mini-
.ter has just now .tated that there is 
allotme'llt 01 some funds for legal aid 
to these people. Who is in charge at 
the district and block level lor help.-
ing Harijans needing legal help? 

SbrlmatJ Chaallrllllekhar: The dis-
trict welfare officers look after this. 
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Shrlmatl Chandrasekbar: It is a 
:sug~estion for action. 

Release of U.S. Aid Car", 

+ 
·Z10. Sbrl K. N. 'I'IwlU'J" 

Sbri P. C. BoroNh: 
IJbrI P. R. ChakraverU: 
Sbri Narayan Reddy, 
Sbri Lahtan ChaudllrJ: 
Sbrl Onkar LaI 1Ienra: 
Sbri Bameebwar TaaUa: 
Sbri Blmalllilllka: 
Sbri Yubpal 8I1lP: 
8hrl Bapl: 
8hrl K .... en PaUuJak: 
Dr ............... LabIa: 
Sbri (lilJa: 
8hrl S.1MIdIl ........ ' 
Sbri S. C. ~ta: 

Shrl Bbqwat Jha ADd: 
Sbrl M. L. Owlvedl: 
Sbri BlIlwD Cband 

Kacllbavalya: 
Sbri Bade: 
8brl Vlsbwa Natb PutleJ: 
Sbri C. K. BbaUacbarna: 
SIIrI Buumatarl:. 

Will the Minister ot Commeree be 
pleased to state: 

(a) whether Government have 
agreed to the U.S. request to release 
unilaterally the U.S. Aid Cargo which 
was destined tor Pakiatan and detain_ 
ed by India; 

(b) It so, how much of cargo has 
been released; and 

(c) the reaction ot the Government 
of Pakistan tbereto? 

The Minister 01 Commeree (SIIrI 
Manabbal Shah): (a) We have agreed 
to release all such Aid Cargoes. Pakis-
tan has also agreed to release all 
Aid Cargoes irrespective ot the coun-
try of origin. All our aftected im-
porters and export.rs have been 
sending us full details about aid car-
goes and other impounded cargoes . 

(b) A port of such Aid Cargoes 
valued at about Rs. I crore has been 
released by us and Pakistan has allo 
released a part ot such cargo. 

(c) Pakistan and India have wel-
comed these steps. 

Shri 1[. N. Tiwary: May I knDW 
whether Ih~ request for release has 
been received only for US Aid Cargo 
or for cargo from other countries as 
well and, if so, which are tho •• coun-
tries and what action has bee'll taken 
on this? 

Sbri Manabb.1 Shah: It covers aU 
countries, irrespective ot destination. 
Rs. I crort' wDrth 01 such cargoes 
have been released. 

Sbri K. N. '1'1., • .,.: What Is the 
total US Aid Carll> meant lor India 
detained by Pakistan and the cate-
gories of cargo. 

Sbri Manahbal Shah: It Is aseral-
Iy machine tools and aid for varioUll 
charitable and educational inJUtutioDll. 
The value Is about Ra. 21 crares ac-
cording to our estimate •. 
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Sbrl S. C. Samanta: May I knolM 
whether US Infonned us unilaterally 
and Pakistan Was also Informed in 
the same way and they acceded to 
their request? 

Shrl Manabul ShaIa: Yes, Sir; both 
the countries were contacted and they 
have accepted it. 
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De-SehedallD, of 8cIIed..... C .... 
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"Ill. Sbrl S. II .......... : 
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SbrI Visb_ Nalb Paadq: 
Sbrl P. C. BorOMh: 
Sbrl M. L. Dwlyedl: 
Sbrl Bbal'Wat ilia Aud: 
Sbrl S. C. 8 ........ : 
Sbri SallGdb 1IaDda: 
Sbrl P. R. Cbalua1'8U: 
Sbrl J. B. S. Blst: 
Shri D. S. Pam: 
Sbrl Ta1skl •• Jadb ... : 

Will the Minister 01 Soda) WeJllln 
be pleased ,to refer to the reply given 
to Starred Question No. G88 on the 
7th December. 1965 and state: 

(a) whether Government h.ve 
finally considered the recommenda-
lions at the Lokur Committee repro-
inll' the de-scheduling of certain sche-
duled casles; 

(b) if so, the details thereof; 

(C) whether there is a strona feel-
ing among the sch"duled casles and 
scheduled tribes against the de-ache-
dulin, of some of their castes; 2nd 

(d) it 00, the r .... ction ot Govern-
ment tht'relo? 

The Deputy MlalB&er ID the Depart-
ment Of Sae\III W .... re (811r1maU 
CI .... 4 ... eld •• r): (a) No Sir. 

(b) Do<>. not ari.e. 

(e) and (d). Government have re-
ceived lOme repre • .,nlations ex,prl!l-
sine slroDl' feeliDl' a",iMt de...:he-
dullnll' of communities. Th., vl-. ex-
preooed therein will be taken Into 
conllderaUon while taklDlI' lInal decl-
.ioDi. 




